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KALLADE. KUTTIYADI AND PazhEsst PrRo-
JECTS IN KERALA

16. SHRI P.P.ESTHOSE :
SHRI C. K. CHAKRAPANI :
SHRI P. GOPAL AN :

Will the Minister of IRRIGATION
AND POWLER be pleased to refer to
the reply given to Unstarred Question
No. 5838 on the 26th August, 1968 and
state:

(a) whether Government have since con-
sidercd the request of Kerala Government
for sanctioning Rs. 50,000 cach for the con-
struction of Kallade, Kuttivadi and
Pazhessi Projects in Kerala;

(b) if so, the decision taken thercon, and

(©) if not, when the decision is likely to
be taken and the reasons for the delay ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI1 SIDDHESHWAR
PRASAD): (a) to (c). In view of the
constraint on resources, the State Govern-
ment has been advised to cffect savings in
some other sectors and utilise them for
-expediting these irrigation projects.

REPORT OF RUsSIAN EXPERTS ON O. N.G.C.

17. SHRI P. P. ESTHOSE:
SHRI NAMBIAR:
SHRIMATI SUSEELA GOPALAN:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to refer to the
reply given to Unstarred Question No.
3559 on the 12th August, 1968 and state:

(a) whether the Government have since
examined the report submitted by the
Russian Experts on the Oil and Natural
Gas Commission;

(b) if so, the dccision taken thercon:
and

() if not, when the examination is
likely to be complcted and the reasons for
the delay ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHR1 RAGHU RAMA-
TIAH): (a) Yes, Sir.

(b) The Oil and Natural Gas Commi-
ssion has bcen instructed by the Govern-
ment to implement the recommendations
relating to new ,areas and tcchniques for
exploration including more extensive seismic
surveys, intensification of exploitation of
discovered oil deposits, offshore exploration
in the shallow waters of the Gulf of Cambay,
decentralisation of powers into the regions
etc.

(c) Does not arisc.

DEMAND BY PAKISTAN FOR INCREASED
WATER SUPPLY FROM GANGES

18. SHRI RABI RAY: Will the minis-
ter of IRRIGATION AND POWER be
pleased to state:

(a) whether it is a fact that Pakistan has
been continuing to increaseits demand on the
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waters of CGanga from 3500 cusecs the
49000 cusecs since the last round of expert
level talks held in Delhi in May, 1968,
and

(b) if so, the details thercof ?

THE DEPUTY MINISTER IN THE

MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) Yes, Sir.

(b) The requirements indicated by Pa-
kistan at the various mectings of Water
Resources experts of India and Pakistan
are given below:—

Mecetings Demand  in April
. (Cusecs)

Upto First meeting Junc-
July, 1960 . 3,500
Sccond meeting Oc-
tober, 1960 . . 18.090
Third mecting  April.
1961 c . 29,352
Fourth meecting
Dec. 1961 —Jan 1962. . 32,010
Fifth meeting
May, 1968. 49,000

CHEMICAL MARKING AGINT IN KEROSENE
on

19. SHRI E. K. NAYANAR :
SHRI NAMBIAR :
SHRI B. K. MODAK :

Will the Minister of PETROLEUM
AND CHEMICALS bc pleased to refer
to the reply given to Unstarred Question No.
5847 on the 26th August, 1968 and state :

(a) whether Government have since con-
sidered the proposal to introduce a chemical
marking agent in kerosenc oil to enable the
detection of its admixture with high spced
diesel oil;

(b) if so, when
introduced; and

(¢) if not, the reasons therefor ?

it is likely to be

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI RAGHU RAMA-
IAH): (a) Yes, Sir.





